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THE DEPUTY MINI TER lN THE 
MINISTRY OF FINANCE (SHRI JA-

NARDHANA POOJARy): (a) to (c). 
Deposits of public sector banks (State 
Bank group + 20 nationalised bank) for 
the la t five years are given below: 
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The rate of growth in bank deposits is 
influenced by a combination of factors anll 
hort-term variation in the rate of growth 

of deposits can occur from time to time. 
I t is too early to as ess whether the dec-
leration in deposit growth in the last few 
months will persist, and if so what are the 
reasons thereof, 

(d) With effect from 1.3 .1982, the Re-
serVe Bank of India have raised in tere' t 0'1 
short and medium term deposits. Gov-
ernment have al 0 raised the ceiling o f 
income tax exempt income from specifiea 
financial as ets. including bank deposits, 
from the earlier level of Rs. 3000 to 
Rs. 4000 per annum. Further, additional 
income upto Rs. 2000 by way of interest 
from bank deposits of more than onc 
year's maturity has also heen exempted 
trom income tax. Banke; h ave aho heen 
asked to devote greater attention to mobi-
, sing savings of the people through 

rmlllatjon of innovative schemes suited 
" the r quirements of different cat egories 
.r. savers. These mea ures are expected 

.0 a ist bank in mobili ing deposits. 

Dj pute b (ween union nd manage le t of 
'r (nd'a Re. ir ervicc betw cn Bom y 

and London 

399. SHRr M. RAM TOPAL REDDY: 
Will the Minister of TOURISM AND 
CIVJL AVIATION be plea~ed to state: 

(ra) whether it is a fact that some dis-
pute has arisen between union amI mana-
ge ment of the Air India ervice specially 
bctweel' Bombay and Lomdon; 

(~) if '0, what are the details in this 
r '!Wln; anci 

(a) \Vh at a tion hI" he 'n taken in the 
l11(1t ter? 

TI lE MIN1STFR OF TOURl M AND 
TV(L A V1ATTON (SHRI A. P. 

SHARMA): (a) and (h). The Transport 
and General Workers Union representing 
ahollt 300 10 al employees of Air Indin, 
London. objected to the changes in the ros-
ter timing" in the b oking office and at 
t:'C airport, on the ground that the chang-
e'; h Old been introduced without consulta-
t j n" and rc,ortcd to work stoppages. One 
of the cmployee's resorted (0 plJl ting roc;ter 
t:ming of hi own (lind advi ... etl the other 

f ,I to follow these t iming<>. This act of 
' l',condllct wao;; viewed seriously and the 

nl) 'oyee wac;; ~mspended on charges of 
t, mp..: ," ing with nn offici a l clf)n1l1m nt ami 
also fl' unauthorised absence from the 
p a.e OJ duty and lat attendence. The 
cmplo1't:e wa" later di o;; misscd by the Com-
pe!t:' A l'thority on the basi of the find- _ 
ings o f th'" Inquiry Committ ee. The Union 
rC 'i?n tl..·d this decision of Air India and -
d ..'cb reu tot a l indefin ite strike. 

(c ) Necessary precautionary measur II) 

ha ve be n taken hy Air India and effort 
arc hdng "'nade t , maintain normol opera-
tion .., with the t. ']p of local <;upervi ory 
st:df, Indh hll'~' oRkers and tho e workers 
who are not l111'ticipating in the strike. 
CO'ltinmmcc of credit squeeze to check 

Inflation 

400. SHRT M. RAM GOPAL REDDY: 
Will the Mi nister of FINANCE he pleased 
to state: 

( ,, ) whet her it is a foct that Government 
propose continllt; th l.! creuit ~qlleczc in cer-
ta in sectors in order to check inflation; 




